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frequent reduction in th. supply of power 
from D. V. C. and West Bengal State Flec. 
lricity Board 10 Calculla Elrctric Supply 
Corpuration. In the palt year, there were 
a110 interruptiona due to forced outages of 
generati"n and transmission plants, over· 
head conductor thefts and dinuption of 
coal IUppJi •• at the generating station in Cal· 
cutla. The West Bengal State Electricity Board 
have undertaJ..en a special programme to reo 
place Iiolen conductors on all Jines up to 33 kV 
lines. AI a r.,.ult of concerled action taken 
by the Calculla Electric Supply Corporation 
and the W.,.t Dengal State Electricity Board, 
the situation has now been hrought unrler con· 
tro\. 

Setda, up of Glueoee Factory at Salem 
• 

2810. SHRI BHUVARAHAN: WiJI the 
Minister of INDUSTRIAL DEVELOPMENT 
be pleased to state: 

(a) whether there is any propo.al pending 
with the Gc)\'crnmmt to start a glucose factory 
at Salem in "iew of the rich r.w materials 
a\'ailabk lhcr~ ; and 

(b) whether any representation has heen 
made by the Tamil Nadu Government or 
private parti.,. in this regard? 

'I HE DEPUTY MINISTER IN THE MI· 
NISTRY OF INDUSTRIAL DEVELOP. 
MENT (SHRI SIDDHESHWAR PRASAD) : 
(a) amI (h). Nt', Sir. 

Tra" for Subdma • .u.Pa.lpat Sectloa 

2811. SHRI ONKAR LAL BERWA: 
Will the Minister of RAILWAYS be plea.cd 
to Itate : 

(a) whether the .. daily commute... come to 
New Delhi from all suburbs as most 0' the 
office rstablishmrnts are located in Nt\\' 
Delhi; 

(h) whether direct suburban trains are pro-
vided in the morn;ng and evening from 
Palwal, Ghaziabad, Dankaur, Hapur, Meerut 
and Rohtak to New Delhi ao<l vice ,'ena to 
carry these daily passengers to and from th';r 
offices; 

(cl whether the Subz~andi·Panipat St'C· 

t;on has been neglected in this respect, as no 
direct train has been provided to and from 
Now Delhi station; 

(d) whether daily passeng'!rs of this section 
have been represent ing to the admin:'tration 
for the last !OWen years for direct t .... in service; 
and 

Ie) it so, the action ta"'cn in the matler 
and whrn the train i. Hely to be introduced? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA): (aJ Yrs. 

(b) Y.,., except from Dankaur. 

(c) No. I NP/2 NP New Delhi.Panipat 
and I SN/2 SN New Delht.Sonepat shuttles 
provide direct .. rvices for and from New Delhi. 

Id) and (e). The Railway Employ .. s' Wel. 
rare Associanon, Sonrpat has been r~uesting 
for some1ime for diversion of I DP/2 DP Delhi. 
Pan:pat Shut~l .. fr'lln and to New Delhi, which 
has not teen found op.'rationally feasible for 
want of ttlmina) facilities at Nt'w Delhi. Be. 
sid.,., the Governmem Employees' AWlCiation, 
Narela has also protested against the proposed 
divers:on of I DP/2 DP to/from New Delhi. 

Appllcado •• lor Rep.trati_ witla lavut. 
meat up to Rapee. Oae Crore 

2812. SHRI S. R. DAMANI: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
I,., plt'ascd to stale: 

(a) the number uf application. ·received 
during 1!l7()"71 Cor registration with investme:tls 
up to Rupees one Cror" and what are the ilem; 
of manufacture propooed under them; 

(b) what was the highest and lowest foreign 
exc!,ange requirement inclicated and how did 
the a"t'rage ",ork out; and 

(c) whether allY of the applications h:l,'e 
been r"jected, and ;r so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOp. 
MENT (SHRI SIDDHESHWAR PRASAD) : " 
fa) Three hundred and lighty.right applica. 
tions with investment up to Rs. 1 crore were 
received for registration during the year 197!)' 
71. These relate to the manufacture of a wide 




